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21,9,2005

Hon'ble Mr, A.K. Bhatnagar, J.M.
Hon®ble Mr, D.R, Tiwari, A.M.

shri N.L.Srivastava, learned counsel for the
applicant and Shri R.C. shukla, learned counsel for the
respondents,

Heard counsel for the parties,

The main dispute in this OA is about the senierity
of respendent No,3 and the applicant, After hearing fer
about more thpﬁ”l/z,hours, it has come to netice that

i
respendent No.3A§iready retired on 30,6,2005 so the
dispute is no lenger surviving.
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In view of is, the OA #s become igﬁructueus and
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is being dlsmlssed.)‘No costS,
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